2091 Written Answers

+[Tex MINISTER or HEALTH (Dg.
Sosana Navar): (a) Yes, Madam,

(b) The States Drugs Control
authorities have already been alerted
about the specified preparations and
asked to take appropriate action.

(¢) The Union Territories have also
been advised to take similar gction
in this regard.

(d) The relevant recommendation
gimed at bringing about uniformity
in the standard of drugs manufactur-
ed, by centralising control on manu-
facture, sale, and distribution, now
exercised by the State Drug Control-
lers, under the Drugs Controller
(India). The Government of India
not yet deemed it necessary to take
this extreme step, but have placed the
gervices of both the Central Research
Institute, Kasaulij and the Central
Drugs Laboratory, Calcutta, at the
disposal of the State Governments to
augment their testing facilities. The
Government of India have also amend-
ed the Drugs Act providing for powers
to Central Government to appoint
Inspectors and Analysts and o give
directives to the State Governments
for carrying inte execution any pro-
vision of the Drugs Act and of any
rule thereunder, wherever considered
necessary. The question of appoint-
ing staff, etc. for this purpose is pre-
sently under the active consideration
of the Government of India.}

OPENING OF Post OFFIcE AT VILLAGE
Bupcawa (MaADHYA PRADESH)

471, Sam NIRANJAN SINGH: Wil
the Minister of TRANSPORT AND CoM-~
MUNICATIONS be pleased to state:

{a) whether Government have re-
ceived any representation to open a
Post Office at Village Budgawa, Tehsil
Sirmor, in the District of Rewa in
Madhya Pradesh; and
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(b) if so, what action has been
taken by the Governmeni on this re-
presentation?

Tre DEPUTY MINISTER 1N THR
MINISTRY or TRANSPORT AND
COMMUNICATIONS (SHrI B. BrAca-
vaTti): (a) Yes.

(b) The proposal was examined but
was not found justified according to
the standards prescribedq for the open=

- ing of new post offices.
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t[AVAILABILITY OF WATER AND ELECTRI=
CITY TO INDIA AS A RESULT OF HAR«
NESSING OF JALDHARA RIVER

472, Seri NAWAB SINGH CHAU-
HAN: Will the Minister of IRRIGATION
AND PowER be pleased to state:

(a) how much electricity and water
would be available to this country
according to the agreement which has
been concluded between India and
Bhutan with the object of harnessing
the Jaldhaka river and by when these
would be available; and

(b) how much expenditure would
be incurred on this scheme and whai
work has been done so far in regard
to construction?]

1! { English traaslation.



